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THE VICE-CHAIRMAN; (SHRI ARVIND
GANESH KULKARNI): I cannot go on with
this ad infinitum. We shall go to the next item.
Mr. Ramamurti, your party has got nine
minutes. I will give you two or three minutes
more. The time at the dispo. sal of the House
is very short.

SHRI KALYAN ROY; (West Ben-gal): I
did not 'finish my speech yesterday.

THE VICE-CHAIRMAN; (SHRI ARVIND
GANESH KULKARNI): Mr. Ramamurti.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF ENERGY AND THE
DEPARTMENT OF COAL—contd.

SHRI P. RAMAMURTI (Tamil Nadu): Mr.
Vice-Chairman, Sir, the subject that we have
taken up for discussion, namely, the question
of energy, is rather vast and we cannot go into
the entire gamut of the question cf energy in
this short discussion because it embraces not
only energy from coal, energy from other
sources, but it also embraces the non-
conventional sources of energy and the
functioning cf the atomic power plants and ail
these things are covered under this thing. But
we are just confining ourselves to the fun-
ctioning of the Ministry of Energy as it is
called, namely, the Ministry which is
managing the largest source of energy in this
country, namely, the coal sector. Am I right?

SHRI KALYAN ROY (West Bengal):
Yes.

SHRI P. RAMAMURTI: That is what we
are concerned with today. As far as the atomic
power projects are concerned, for Tarapur,
America has refused to supply us enriched
uranium. What shall we do now? I think, as
far 'as this is concerned, the Government of
India must take a bold decision that since the
Americans are breaking their contract to
supply us uranium for the entire life of the
reactor, we are also not bound by their
contract and we shall

[RAJYA SABHA]

working of Min. of 132
Deptt. of Coal

recycle the waste that is there and we are not
bound by the contract and that contract s
broken by the U.S. That is all that I would like
to tell now. As for the other things, I would
like to go into them later. But now, Sir, with
regard to the functioning of this Ministry and
with regard to the functioning of the coal
industry, [ would like to say something.

Now, Sir, everywhere in the world, the
coalminer is honoured because coal is the basis
of the entire industry m the country. Now,
unfortunately, in this country what is
happening is that for everything that is going
wrong in the coal industry, the worker is blam-
ed. They say that strikes are there -and,
therefore, production of coal has fallen. I
would like to ask the Minister to give us the
figures. According to the figures prepared by
the Government of India itself, during the last
three years cr four years, the man-days lost due
to strikes or lock-outs in the coal industry have
been coming down very sharply. But, desipte
that, coal production has not gone up. What are
the reasons for that? Has this Ministry ever
found out the reasons for this? 1 would like to
ask: What is the incentive that you give the
workers for producing more? If any other
country in the world, in the conditions that are
prevalent in the coal-mining industry here, the
workers would have gone oa strike not for one
day, but the workers would have gone on strike
permanently. You ask the British workers to
work under the conditions which you have
created in this country and the British Worker
will refuse to work. About two years ago, the
ILO sent a delegation of members, its
Executive Committee to discuss with the
Government of India and the trade union
leaders the question of safety in mines. They
discussed with me and I told them about what
was happening in this regard and they
confronted the Labour Ministry with my
information and the Labour Ministry had no
answer. Here is a case where safety is not at all
bothered about, where they do not bother about
the safety of the worker who is vital for the
entire industrialisation of this country and wfco
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is not cared for. The officers who have been
found ...uilty of negligence, which has led to
oss of lives, should be punished and hanged
because they are responsible * or the death of
these people. But these officers have been
permanent] / promoted. The punishment they
get is this: The officer who is respt nsible for
the death and killing of so rr any workers—I
can give the entire lis- but unfortunately, I
have not got tht time now—and all the officers
who ha” e been found guilty of negligence of
S ifety measures and who are responsib e for
the death of so many workers have been
promoted. This is the kind o thing that is hap-
pening here. Do you think that worker will
have a ly interest in working in these
conditions in this country? Take, for example,
the person who is heading the coal ini 'ustry. A
man who has been found corr jpt by the
Vigilance Commission, who has been found
cor-Tupt twice, that man is now put at the
head of the coal industry and this is a
wonderful thing "hat they are c'oing.

SHRI KALYAN ROY:
Kanungo.

SHRI P. RAMAMURTI: I do not want to
mention the nan es. Let the Minister dare deny
that. Here is a person who has been founc
guilty by the Vigilance Commission, /he has
been found to be the most corrupt man, has
been put in charge of thu coal industry and the
coal industry i reeking with corruption from
top to bottom. What else can you expec from
the indutry? When the workers find that the
top man is the most corrupt man and when he
is put there, do you think that the workers u
11 tolerate this? in any other country, worker
would have retorted agaiist this. But "-
fourtunately, the Indian worker has not
retorted against it. I am only sorry for it. He h
is to go on permanent strike in ordei to arouse
the people's conscience agFEinst this
corruption that is going on in the entire
industry. There is complete neglect of
ordinary safety rules. And here is no inspec-
tion to find out/ whether the safety rules are
being enfcreed. The workers who are most
vit.lly concerned with safety are not asso iated
with the en-

Sir Vijay
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forcement of safety dules. When I mentioned
this to the ILO delegation, they were shocked.
In Britain trade union representative are
always associated with it and there is a psrma-
nent committee in every mine where the trade
union representative is there to see that the
safety rules are observed. Does the Coal
Minister bother about their safety? Does he
know anything about safety? He does not
know what is safety. Do not the miners need
some safety?How many disasters are taking
place in the coal mines? The gentlemen who is
heading the industry has no heart. He has no
heart becaus you have no heart. What can we
do about it?

Here is a Minister whose interest is only to
give licences or permits to 113 people in his
constituency-—Malda. Permits for how
much?For 36,000 tonnes of coal. I have heard
of no other Minister being engaged in giving
licences, transgressing all rules. After all, coal
is an item which comes under the Essential
Commodities Act. The rules under the Act are
framed by the State Government as to whom
to give coal and to whom not to give.. The
certificates have got to be given by the State
Governments. All these will have to be given
by the State Government. But this procedure is
bypassed and here is the Minister who issues
permits. Is that his job. Dees Malda-district
require 36,000 tonnes of coal? Has Malda got
any important factory? The only industry it
has got is the silk cocoon. It does not require
steam coal. What is happening to the steam
ccal that is given to this area which has no
industry? It is being smuggled across the
Hooghly to Bangladesh becaus there are no
industries in Malda. Here is the Minister
whose job is to issue permits. He does not per-
form his legitimate job. But he is issuing
permits that such and such persons should be
given permission to run coal depots. Is that his
job, T ask. What is his work? This is the kind
of Minister we have got in the Coal Ministry.
Naturally, the officer who is heading the
industry is bound to be corrupt. What can we
do about it? Here is a Minister who is = sitting
and
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blinking at me. The whole country is asking
why this Minister is doing such things. There
must be some consideration for it. You can
shut one man's mouth. You cannot shut the
mouths of the entire people of this country.
Today people are asking this question why
tnTs Minister is indulging in such things
unless there is some consideration for it. You
are under cloud. The workers are feeling -that
the Minister in thi§ Ministry is undercloud.
The working class people who work hard and
wh, make their living with thei, sweat and toil
are not prepared to tolerate this corruption any
longer. 1 think we have to organise a strike
against corruption. Till now they have been
organising strikes for their own betterment. A
time has come for us to take some initiative
and organise strikes in the coal Industry on the
question of corruption at the level of the
Minister and other officers demanding action
against them. I would request the Prime
Minister to remove a Minister who is under a
cloud and who is guilty of charges of corrup-
tion. I would demand a public enquiry by
Members of Parliament so that he can cleared.
In his own interest let him get cleared.

He can offer himself for that. Let him get the
clearance. Until he is cleared, let him quit this
thing. Suspend some people. Let him be
cleared of this Ministry. This is the minimum
thing that has got to be done if the coal
position is to be improved and if the power
production has got to improve... (Time bell-
rings) .

SHRI V. GOPALSAMY (Tamil Nadu):
Mr. Vice-Chairman, Sir, 1 am thankful to you
for giving me this opportunity to take part in
this debate on behalf of the DMK Party. This
is one of the most important subjects which
we are discussing today. Sir, the word Power'
plays a most dominant role both in politics
and economics. Of ¢ course, in this debate
wi» are concerned with the latter. Tower' is
the spinal Chord
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of a country's economy. That is why, Lenin
the Great stressed the need for electricity as
the road to prosperity. Sir, the Chinese may
differ with the Russians on many issues, but
they have got a correct lesson from the
Russians in the field of electricity. That i
why, today China is the third largest energy
consumer in the world, next only to the
U.S.A. and the U.S.S.R.—just ahead of Japan.
But what about India? I am very sorry to say
that India i; one of the smallest energy
consumers. What is the reason for this. As the
time at my disposal is short, 1 shall not go into
these details. But I would like to bring to the
notice of the Government certain important
points which have been made by Mr. K. C.
Khanna in an article under the caption "India
Faces A Gloomy Future" in The Times of
India dated 25th March. 1980. He says:

"India, for instance, invented the biogas
plant fo, the efficient, cheap and easy
conversion of cow.dung as also other
animal and human excerta—into , clean
fuel for cooking as well as organic
fertilisers. But over the years, the Chinese,
not we, have been making good use of the
device. During mid-1977, 4.5 million
fermenter; of different capacities ranging in
size fiom 10 to 100 cubic metres, were
operating in China. In India, in contrast the
erection of 100,000 such gobar gas plants
is still the, ambitious target to be achieved
by 1981."

"In terms Of coal replacement, India
produces nearly 30 million tonnes of cow-
dung.. ."

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): You are wasting
your time by reading this out. He must have
seen it. It is better you give your own sug-
gestions.

SHRI V. GOPALSAMY: Itsays:

"Similarly, we have done little to tap the
waters of small reribulets drains and
natural waterfalls to
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tap the waters of small rivulets, drains and
nati ral water falls to generate low-co t
power. Though Bharat Heavy Eloctricals
has the capacity to manufacture mini
generating sets, with capacity of no more
than five kilowatts, the orders it gets have
been few and far between. China, <n the
other hand, has already erei ted as many as
70,000 mini hyc roplants, with an
estimated aver: ge capacity of 45
kilowatts."

So I would liki the hon. Minister to study
how Chi 1a has improved in this respect.

Then, Sir, I would like to draw the
attention of the hon. Minister to some of the
problems facing the atomic power plant in
Kilpakkam in Tamil Nadu. In the ye ir 1960
the decision was taken to set up the Madras
atomic power plart in Tamil Nadu in the
Central secto with a view to meeting the
needs of Tamil Nadu. Sir, twenty years ha -¢
passed. They have not yet completed the
task; two decade, have passed. Even now
they have not completed the work. What is
the reason for this delay? What is the latest
time schedule? 1 would also like to know
from the Minister whether the new time
schedule will be adhered to. I would suggest
some special squad shoald be set up to
adhere to the nev time schedule and at the
same time ;.o into the problems facing the
atom:: power plant. I would like t, bring to
the notice of the Government another thing.
What about the safety measures. This ha
become , serious problem not only in India
but in western countries and countries like A
nerica. America is a far advanced country
with advanced science and technology,
where some serious accident ook place in the
"Three Mile Islai.d" Atomic plant... (Time
bell rings). When there, was a a report about
radiation due to leakage, this was first denied
by the officials. The people were in panic.
Even Mr. Carter himself visited the plant and
said th; t there was nothing wrong.
Ultimately, after some

[24 JULY 1980]

working of Min. of 138
Deptt. of Coal

time, the accident took place and the people
living in the nearby areas were asked to
vacate. It would be interesting to note that a
film by the name "The China Syndrome" was
released just two weeks before the accident in
which the story narrated a similar accident in
an atomic plant and that led t, huge uproar in
the United States. Ultimately that was caused
by a slow-down in installation of the power,
plants. Therefore, Sir, we have to bear in
mind that proper safety measures should be
provided in the Atomic Plants which are
installed near populated cities like
Kalpakkam near Madras and Tarapore near
Bombay. So we have to think about it. Even
the advanced countries are worried about the
safety measures. We have to be very careful
and cautious about providing safety measures.
(Time bell rings)

Regarding the problems of thermal stations,
I would say that the thermal stations in Tamil
Nadu are at Ennore, Basin Bridge and
Tuficorin. Energy generation from these
sources averages about 3000 m.u. per year.
Comparing the original estimated figures of
supply from these sources in 1979-80 with the
latest figures available for the same year, we
find a substantial decline in the case of all the
three sources, particularly Ennore and
Tuticorin. What are the reasons? Since its
inception in 1970, Ennore ha, been a problem
thermal station. Output of energy has
invariably fallen short of the capacity every
year owing to one difficulty or another—
breakdown of machinery, lack of spare parts,
inadequate supply of cooling water or coal,
labour troubles and so on. It is said that
experts are being called from Czechoslovakia.
I would like to point out that our experts and
our own technicians are the pride of the
world. Why can't we give expert training fo,
our nation technicians? Why should we.
depend on foreign experts? After all, BHEL i
supplying machinery to Ennore. Therefore, [
would like the request the hon. Minister to
give his attention to this problem.
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THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Gopalsamy,
your party has only six minutes.

SHRI V. GOPALSAMY: The problem at
Tuticorin is the shortage of coal or
inadequacy of coal handling machinery at the
port. What is the problem? I it because of the
failure of vital equipment such as generator?

I would like to urge upon the Minister to
give clearance for the early execution of
Mettur Thermal Scheme in Tamil Nadu
which has a potential of generating 420 MW.
Another proposal to locate a thermal plant
with a capacity of 630 mw in the North
Madras based on coal from Singareni has to
be pushed through.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Gopalsamy,
you have to finish now.

SHRI V. GOPALSAMY: I would like the
hon. Minister to look into the Pandiyair-
Punnapuzha scheme. The Hydro power at
Hogenekal Upper reaches of Cauvery should
be taken up immediately. Thig should be de-
linked with the purview of the Cauvery water
dispute.

I hope, the hon. Minister will look into all
these problems.

SHRI S. K. VAISHAMPAYEN
(Mabharashtra): Mr. Vice- Chairman, Sir, I am
thankful to you and the hon. Minister for
giving us this opportunity to discuss an
important report. Energy has a vital role to
play in the economic development of ou,
country. It i almost lifewire for agricultural
and industrial growth. But unfortunately the
performance of the Ministry of Energy hag
come in for criticism during the lest two
years. But the situation has improved since
January 1980. Only two or three States are
having power problems. Otherwise, the
situation in other States ha; improved
considera-
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bly. This is due to the various measures that
the hon. Minister has taken to see that the
power cuts are restored. But, at the same time,
it should not lead us into complacency. Let us
not forget that the energy demands are going
to increase everyday. The demand is going up
and up. So, we should try to plan our energy
policy in such a way that we try to meet our
demands.

It is generally considered that the two
functions of the Ministry as well a, the State
Boards are generation and distribution. But,
according to me, there is also a third function
for this Ministry and the State Boards. And
that is, whatever energy we generate, they
should see to it that it is conserved as much as
possible and an optimum utilisation is also
made of all the energies that have been
generated.

Sir, if you look at the transmission losses—
Hon Mr. Ozha ha also referred to that—we
will come to realise how important  this
third function is.  Sir, I have got a few
figures and I will just quote them in short.
These are the figures of 1975.  The percen-
tage of loss i" Andhra Pradesh is 26.15;
it iy 23.4 pe, cent in Bihar; 24.32 per cent
in Haryana; 16.26 per cent in Maharashtra;
20.65 per cent in Punjab; 28.57 per cent
in Rajasthan; and 26.36 per cent in
Uttar Pradesh. I have also the figures of
the previous years and I do not want to
quote them because the time is short.
And what I find from these figures is that
the percentage of losse; has increased in
each State. And the average losses in
transmission and distribution have
increased instead of going down. And, if
you compare these figures with th, figures
of other countries, you will And that
the transmission losses in our country are
the highest. I have got those figures also but
I do not want to give them because of want
of time. This is the function to which we
must grve our very serious consideration.
Of course there are grounds and reasons
for such a stata of affairs. We have got
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a far flung distribution system and
no doubt it results in thepe transmis-
sion losses. But we must pay atten-
" tion to see that these [osseg are at
least minimised. As I have pointed
out these figures show that the losses
have increased over the last eight
years. So, it shoulg be one of the
functions of the Ministry of Energy
as well as the State Boards to see
that these losses are brought down.

Sir, the nationa]l grid is one of the
ways in which these losses can be
reduced, A national grig will regu-
late the distribution of power and at
the game time it wil] minimise these
losses. 1 know, today there are
_ inter-State links. But we shouly not

be satisfied with that. We should see
that this nationzl grid comes into
operation ae quickly gg possible, and
the Minister should give top pricrity
for having a mnetiorm] grid at the
earliest.

Sir, the most challenging task be-
fore the Minister is that of the rising
demands. Ag 1 have said earlier, the
demands of energy are going to rise
both in the agricultural and indusirial
sectors ang there iz the need for
increysed generation capacity, No
doubt, there are sources like the
nuclear power =tations ag well as
hydro-power stations. But they have
their own constraints. And due to
these consiraint we may not get the
power that is required to meet these
rising demands during the next
decade. And at the same time we have
large resources of coal. So, we should
plan our strategy in such a way that
we rely more and more on thermal
stations. Even i? we have got to
eonstruct super-thermal stations, we
gshould try to do that because the coal
resourceg are in abundance, In plan-
ning for the coming five years that
must be done by the Ministry of
Energy. The hon. Minister must plan
for five years or even for a decade.
A realistic assessment of the de-
mands from each Stale must be
made, ¥From the experience that
Maharashtra gained, what we find is
that even if we give a certain assess-
ment, that is lowered down by the
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Planning Commiasion. Thig should
not be done. I may clearify this by
giving a few figures ang I will just be
brief in that. For 1980, the installed
capacity of Maharashira hag been
3,547 MW and the unrestricted demand
would be between the range of 3,500
MW and 3,800 MW. The Government
of Maharashtra and the Mectricity
Board have given their own estimate
for 1985. The installed capacity would
be 6,672 MW and the demand would
be arounq 6,500 MW. But the Plan-
ning Commission has allowed only the
demand for 3,850 MW which is the
present unrestricted demand. So, this
particular attitude of the Planning
Commission in lowering down the
targets should not be there. It must
take a realistic view of the demands
made by the each State. Then, Sir,

[The Vice-Chairman (Shri R, R.
Morarka) in the Chair]

thera are regiona] imbalances. Hon.
Member Shri Bagaitkar referred to
this thing ang pointed out how in the
North-Eastern region the installed
capacity is miserably low. It is not
oven 1/20th of the installed capacity
in other areas like the Western Region
and the Eastern Region. The North-
Eastern region has got a miserably Jow
installed capacity. As a result, it is
very natural that the rural electrifica-
tion programme is at itz lowest, So,
this <houlqd also be lookeq into and this
imbalance in the different regions, so
far as the installed capacity js con-
cerned  should be removed,

Then, Sir, there are other alterna-
tive gources of energy. We have go!
the bio-gasg plants and the golar en-
ergy. 1 have come acrosg an experi-
ment in Banaglore where the Institute
of Science ijs making an experiment
with the bio-gas community plant.
The jdea is that the glectricity will be
supplied to the whole village as such
through one plant. 1 hope the hon.
Minister will try {o find out more
details about this particular research
experiment that is being done at the
Institute of Science in Bangalore and
gee tHat if it is working well then it
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should be evolved further and made more
economical so that the bio-gas community
plants are established at different places.

With regard to the rural electrification
work, the Ministry and the State Boards have
made good progress. The Rural Electrification
Corporation has invested, according to the
Report, about a thousand crores of rupees in
the last eight to ten years. This is a real good
work which is worth noting. But the work of
the Corporation ,; has beaten stated in its
objective, must be more in the dry farming
areas or chronically drought prone areas or the
backward areas. In the Report of the Ministry
of Energy we do not have the break-up of the
work that the Rural Electrification
Corporation has done in so far as the dry
farming areas are concerned and so far as the
chronically irought prone areas are
concerned. I hope that the Report of the
Ministry of Energy that will be presented next
year—the Minister will please take note of
this—will give us the break-up of the work
done in the drought prone areas, the backward
areas and also th, dry farming areas.

The last thing which T would iike to say as a
sort of suggestion to the Minister is to see that
the two units that are there in Maharashtra,
namely, the Parli and the Ujani, should be
completed early. I come from Maharashtra
and there are the two pending projects. A set
of 210 MW is to be added to the already
existing Parli thermal station. In Ujani there
are two sets of 500 m.w. These projects have
been sent to the Central Government or the
Ministry of Energy. I -wish that the Minister
gives his clearance early. We have got to see
that the projects that are sent here are cleared.
I hope that the Minister will see that these two
projects from Maharashtra are cleared. They
are- both thermal projects. With these few
observations, I resume my seat. Thank
you.
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DR. MALCOLM S. ADISESHIAH
(Nominated); Mr. Vice Chairman, Sir, I have
to make my observations in
"regard to three things. Firstly, I would like to
speak on the question of energy. I think the
term 'energy' refers to some 12 ;ireas, namely,
thermal, hydel, nulear solar, bio-gas, geo
thermal tidal, wind, oil, firewood and anim,l
power and human power energy. I think that in
what we call the Ministry of Energy, we are
only dealing with two of these broad areas.,
namely, electricity through thermal, hydel and
nuclear and coal. So what we call the Ministry
of Energy in our country is really not the
Ministry of Energy which is dealing with a
broad spectrum, but one which is dealing with
. much narrower area. Here I must say that
Tiany of the things that I wanted to say have
been said by hon. Member, Shri Pant. I think
there is need for some kino, of a co.ordinat
ing machinery. He has Proposed a unified
Ministry of Energy covering the whole area. 1
do not know whether that is possible or not.
But I fhink, in its absence there is an urgent
need for an Institute of Energy which would
present an integrated picture to the
Government and to the country in regard to the
energy programme. The energy shortage is a
much more serious problem for us in India
than it is for the United States and other
western industrialised countries because we
are at the take.ofi" point and energy shortage
will arrest our deve-lopment.

The second comment is that the report (f the
Ministry of Power 1979.80 which I hav, read
with great interest, refers to the sad record' of
electricity, electric power for 1979-80. It is
really much worse than the small growth of
over 3 per cent in Installed capacity recorded
in the report. I would like to refer briefly to
whit happened in 8 of the major States. In
Wes'": Bengal, during the year, there has been
no power at night in the month of March. Th,
average load-shedding was for 16 hours and
this serious power shortage
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led to interruptio ¢ ;, the gas turbines of Haldia
and Calcutta.  The indus_ trial loss, as a "-
"suit of this, is com. puted at Rs. HOO crores
f°r West Bengal alone. R ijasthan had
power cuts ranging frori 10 to 50 per cent,
and included the exempted categories, like,

hospitals, government offices, schools and
colleges small industries, etc. There was no
domestic power supply in the 31 ite

between 7 AM. and 6.30 P.M. R assiv,
power cuts in the eastern state led to very
serious cut in steel prodi ction. In Karnataka,
power cut during the year ranged between 40
and 60 oe, cent, and at one point, for a few d
lys, it was threatened at 100 per cent. In
U.p., similarly, power cuts resu'ted in
generating 20 million units instead of the
normal 40 t, 50 million uniis and losses for
one month alone wen computed at Rs. 100
crores in industi ial production and 2 lakhs
unemploye 1.  Even in  surplus State of
Orissa a id normally adequate Andhra Pradesh
power supply was so low that it resu ted in
delaying the fertiliser plants it Talcher and
Ram-gundam from gc ng into commercial
production. In 1 ladhya Pradesh also, the
load-shedding led to serious cut in Bhilai steel
production. Bihar had to introduce power
rationing in order to save its rabi cro >.

Now. this is fie kind of thing that is not
referred t< in the report, which is at least the
elaboration of the very small increase ir
production, in elec. tricity production , that is
reported during the year.

The point I an  making is as far as thermal
supply a concerned, the poor performance of
thermal supply is not due to  coal shortage.
If I read the report correctly, on page 6. para
1.9, it is reported t lat during the year,
theremal station: received 34 million tonnes
against 1 ieir normal full demand of 37 mil ion
tonnes that is, 97 per cent of  the requirement
of the thermal plants had been met during
the year. If thatis so. then I think the
reasons for the poor performance mist be found
somewhere else a"d not as is believed, Chat
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the coal had not reached the thermal
plants and sp on. Especially, in my
part, in the south, that is due to baa
management bad operations, break-
downs, thefts in the transmission lines
and losses. These gre the real reasons
for the poor performance. The report
does not highlight these real factors.

Now I find from 1ihe report that
hydel generation is :eporfcd to he
44.3 per ecent during the vear and ther-
mal generation 48.5 per cent. Now,
from this, if we deduci the losses of
20 per centl for thefts in iransmission,
the actual availability hoth on hydel
and thermal, becomes 30 per cent of
the installed capacity. Now, this i$

veally a very serious situa-
2 pMm. tion, I end with twa ques-

tions. One is in regard to
thermal efficiency of coal in various
countries. It is 44 per cent in the
United States, 42 per cent in France,
35 per cent in Canaaa, 39 rer cent in
West Germany and 353 per cent in
Japan. I would like to know: What
is the efficiency of our coal in India?
I tried to get this information. I do
not know whether the Ministry has
this information. This i5 5z kind of
thing where really research is peeded,
and the kina of thing suggested by
Mr. Pant that we should hive an
Energy Institute would help s in
meeting this need, M. [ end by
saying that one conclusion which 1
draw from the report is that there is
need for increased investment in both
hydel ana thermal generation® I am
not sure, after reading the report and
going back 1p the 1874 Commitiee on
Energy, the 1979 Working Group and
so on, what exactly is being done in
real {ferms, what exactly is the record,
in regard io increased investment. 1
sep we have a record here of what is
being planned. Bul what actually is
the rate of investment? I think, invesf_
ment in installea capacity is going to
be a major issue in future,

Finally, on ¢oal T have just two
questions. One is, I see a growing gap
between production and demand. In
1979.80, the production was 103.93 m’l.
lion tonnes ang the demand was 119
million tonnes. For 1980_81, the esli-
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production, the targetted pro. duction, is 113
million tonnes and the demand is 122 million
tonnes. Now, there is another little snag here.
There is a gap between what is called pro-
duction and the actual despatches, what
reaches the consumer. Here, the only figure
which we have is that in 1979-80. the
production was 103.93 million tonnes and the
actual despatch was 99.48 million tonnes.
There is a gap of 5 per cent even between
what is produced and what is despatched and a
gap of 20 per cent between production and
what the consumers receive. My question is,
what happens to this"big gap between the
production and the demand which seeni<? to
be around 15 to 20 per cent? We have not
imported sixteen million tonnes of coal during
the last year in order to meet this gap. It would
be good if some account is given of the effect
of this gap on industrial and other deve
lopment in the country.

The other point which I would like to refer
to and which has been referred to by other
Members, is that is on. of th. major loss-
producing public sector industries we have in
the country and it is reported here that some
Rs. 175 crores of non.Plan aid, budgetary aid,
had to be given to the coal industry and the
reasons for this, I believe, are:—(these have
been listed by many Members and I would
recall them) (1) corruption (2) inefficiency i,
management (3) surplus labour. But I do not
know if any body has referred to something
which the report hints at. This is, really, that
the time has now come to review the price oi
coal. As long as that is not done, in spite of
the other things which we might do it will still
be a loss-making industry. Thank you.

ft $ATR ATH ATEA (THAT T2) ¢
JqEsreTA "EET, UAAl HT wwe
% wATT W ATAT TC AX FA §H
qradrT wEERl ¥ FE A 97 end
arefax e 1 & s fowles
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# 7g frazy T T@gar 91 fw aq-
AAAET AT Aaw yAe TR, a9 @
7 g qar § P wegl woee v
T o waw femr § e qaelt @
HATIT WY $ATRT Y, ST Trefwmew
€1 AT ¥ P AT FrAN AT G0ET
a2 | x5 fawfesr & o1 = faar
v € 3 wi-fafag § we few a2
¥ wanT 7 qrEw fafaset & e
¥ "wa-waer I arfw g9 faww 9%
¥ dereat § fa=e famr @ #@w
F2W SI1A W | FwY "7 fragae
¥ st wfaay w1, FAt wfaar av
weyes Agt 9% guT, IAW) AqiEa
FIA T AT HAT T AT gAY AT
g & wamar § 99 49 g 0
et grm o SR Fg v -

"The gap between the demand and supply is
ever increasing. The rate of growth in
generation should be si least 10 per ent ahead
of the growth in

demand."

& wwmar §, IOS! oNT H @ F
BT ZOHY AW A 1w
qiw at@ % fad 1 qrear qAr,
TEF A2 AT GTA ArsAT TAAT I
foa s zrize wvt & feoew &0 &
g1 fog g7 & g0 fm s
THAT ATH 4T 39 BT WEA F
S ¥ ANATH 9T FTH qF R
ar =A% fan omvew que Al A
ST I /I GTH X9 H g AT
wve WA T AW ¥, AT § o
W w7 gog fear o &1 e
gax fao zivfpvm @ma €
gar 21 & womw o FEAr
9T ¥ O WA 9T OF HY
Fo1 wrigd arfr = o W
FH RN H F 99 gEg
ot & wwry & w101, WA
T st wag & T F

SCEEE
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TRAT T 93 o4 Ay AT FamHy
At F fev ®@F & oa=w 3y
se7m § | fov 3a% am swa sl
7z &Y W F & IAw aiv W &
quear § gt nx favgemdr Haf
g5T § AT 7 ¢ A IF QL A
gmr Zw &1 afY afex wvg gafavde
farfaa T o fafag § o7 SO
e T & oad gu wwe § | wfaa
3 59T 3w F A1 F9y, AT A AEH
ftmaﬁrm‘rfwgqn oA
QAW T Mm AT T T
I FATL Az Fafedr =1 e
afemrgaes a¥t fmrwr 7gr & 0 &
e‘t—rawmwmnm%% mF
AVHT W71 FE7WH A7 Woywhz A
W%W%ITTWM FiE &, Eme
e TATET qEST WA TS WIS
T AT 5T g7, dWar TR
T A | GTeg § TAR STAAT STEAT
g fr dquilz o1 awd—H T
FT & ? W AYE WA SRR &
a7 WA A5 w1 A I AT
F AT, FT OF o AT AT q9A
&W 77 7 F | T agq Gawe &1
T X R ¥, A0 & F W
M @ E, wer o s e @ €
Ffea & A5 vow S@ar g, WA
T, e AW s CFE F
19 F0 ¢ 12w A ag 3 w7 2 fr v
qaa fergemna &7 W9 SAT F qEEA
FZ a1 sfaa g1 e gy ST ga-Afe-
g7 IART 4757 @rF TEFT 7T ST
qIEAT A1 &1 qIEET 4§ W
F7d A ANGL FT WARAT T WA
agl 1 a%AT | 77 WRATESY 92T IW
3 FY AT F1 AT T, TH AW 4T
ga-afaar T ET a9 WIS I WA-
AITT FWEY F Wuge o a9 § |
gEe ¥ o fgena wff & € wuEw
T | WK Fgfree TEf 7 goRT

ol

e}

__g}r
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g & e et ¥ wiw fow a@
¥ A9 TS AT AT AE AT | W
feft wogz & fams faaqr & agr
v gifad & sTd a1 i B
IAWY fawre wmwar & 7 o1 wegw
T ¥, W A AT W7 G
# qFw qg=d | ¥ ogaw f@mw
FIE FHAE &1 w1 FAG § | WA
TF wyuwgr & e FgAEr w0
SRy @1 ZWEAIGT ZEA1E F1 gHET &7
w1 § 1 ag Ew ¥ feo wme A=z
FT @qg § | FqT AT =7 A HT
sgv ¥ feafe & gmv & g1 mear
2t & enear wrEaT g, o7 {awAT
3 & FT FIAIT g7 TH WA AT
feqls o 1 o ofr 92& W WET @,
= W7 wAT vE, TR W AT
grir ferfa a1 &® wwmigwr AT
Fo?  sww mmmdrge 2E AT 0
AT NUg WY AT AW CH GRY AT
Z IHA W SmaET 97 |

UF ¥ 997 Warg 1qio0Fg e
no # @YW A@r gl @, @i ;AT
R & 51t ¥ A€ B 9T wAd0 2 )
1 Fdlo qxo fHo U0 ¥ AuFL F,
FH=niat 1 wfaargi &1 zled
fFar s17 ? *4T 9g My § Wiw Ag
g 77 ®W7 9 e gend acg
§ oW WwEw gET AT & 1 TEl
T, gErezva iz faleiz @
& wel & wEAtlze @7 gzx fan w1d
g alaa m¥ &z ¥ oy @0z o=
gond fadyr g fow fom conow & o7
AT WA mend w1 § 3w TEERIEA
e fafwiz &, & quwat @ maz
#t o vz, w1 [ wEMiew
Iwqy § wfew Wy oWt Aqww WOE
fear &)

At
-
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1 dAT g W & ! Wi d@t &
7T I9 AEF F AT FHA T G
g 7 qre9a%, gHT AW ¥ AT FITRY
9z w9y 21 "gl afmw ¥ 4
FT AWM IRVIG &7 F L, w9 &
fe 72Y | 2%1 @ Fw@ar 1@ & 1 =g
F1 91 Afqaen § 9gt & =10 79
fax % Fad 7T 7 § 1 %
qEAT ®1 i 77 femm owtar
#gd & fw 7797 &1 g2 foar ww
T Feq0 7 J7HT & NG &7
AFTIIETE ) WA IAWT TET
FIW FIAT ARAT 8, FrAT FHATCAT
F faars g8 FA7 I@aT ¥ a1 92
3% faars a7 9@ ¥ 9w wwaE
g it fawga wq3, froge A a3
g T Gawdz %1 fewrorEw wvAr
argx & faaw 318 Gafsr aatese
frdt w1 O A FEATT T
# sz g8 F 77 A% 1 gw A
FATIT T AR 37 FET 18T &
fF a7 FemegsT dwT aTaw oAt
ST | GET BT VET & 1 WY FEe &
qa # &w Fr faadr o a9 g€ 8,
Foraet @7 &0 g9 @ 9@ g IV
fF gare aw @1 fagmm, gc §@ @1
FAW IF 9 gt & fer wmon
& A A T I FOAGTES  FAT
ar ? & A9UHED 97 39 e A
ot W7 f2ar | g9 qAvg &1 FEmETw
qaTqr @r v@r g f& wre W HAHT,
1€ WY fufaeee sedt 3§ wzw 7 w53
AT AN AT W FrF A G uiE
7 | ) W qafan st miw-
17 aqNfdt & faas sdagr sar
g a1 3T o< # ara 87 AT fag
TR W AT AZT H W @ w7
Tl Hidl A A W ey & g
Figm fi wR dmAEgsE G o§
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#T9 g OF, IEA g T, FEEIT
T g1 FE A1 97 9EH A VI

w7 AWMy FT BEAT-EFAT GEIAT |

R @ A7 W owdr 9reeT awEd
7z 12 7 fx aga =fgs moge ad
ZT £ | g AmAwES g war av
giwat @ & sfadt &1 wft 719 @
frgdr arfmi A gfaam ardi &, 792
AR A AT &7 fRar | gaer sarRr
HET N g W7 am Far ogEn |
gy ieew foaet 2 g WA wEEd
a1 foed sww W fass @
dr gifes @y 4 ? ua (FEiwd
ae-gifsT g a7 oY ) i zaar
g W@ WA vzt q7v 3q, 47 ailev
TE, ARATE Ad TR, FEW A A B
AT amE fzar swm, W q4-
afagm @t af o fzgena & a49-
0Z F17 THo To TIH WEHT &1 w71 a1
ST wudr, afew oF sewET a0 A
qET 3emEa A s ovEr E e
* oga o av e fewEzdr Fan
ag=rft a7 wf1 F, = faviard
aqr Affws ov W E, awr cmAY
famﬂ'vf‘zm ufgafagiay, gevaEas
a7 &} mfﬂ? i Fma T UEEA
TEAT ST 781§ 7 ﬁ'#rrzh'hq‘.'s'm
fr fam e & same frear § =@
#FET § qEW FTET & Faq 9C
THIHER 97 GWTR TEr TiEd | I
Far fawar & ? T Awe (wwar §
g TR F1 AT @I, HAL ¥ ARy
Z1, ATATT T 34T AT T 997 7377
HAT AT, SAHT TA%q1E § O3 g9
FT BF ALY g1 mwar (%7 TeyedA
7o & fan geufes #91 v@, ¥
fetoz g fu 3 wm ¥ zafan o
Fraraw A =T g 2 oFme
* FET W FATT fpar T | FEE
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Tma F faw 17z & oz wdogf §
ME FAF 41 AqF F1, W3 fawEy 4
ga | ms & Fgar wegm g fa
fegema ® ot &7 mwd A
e wfas @7 Ziwg e Tma @
g wai wegferz o@t a1 wiew g
Trfa, &FATT T &r wEA g
F H @O 2T AARH W OZWT
q agl sAT-TA w9 g § 7 amfEr
&1 3fFa dims & fav fawwt fa=m =0
g 1 an @ F sw 9T FEw T
fo =gi o1 sfwctadt a2 am ow
HEAFL BTE | 4R N7 F @Al
&1 ST a7 31 At g, afaq za 07
YA T AT ¥

Fooar w17 iy few § =ar
A vz wgAr g fa wdr S
A R BT T S A
foamw ¥ faziz o7 43 47 fog a7
gigar a7 @1 TE F oag qAd g
winfrr sl &, s miss
8 a1 winz & W A7 fommr =g
T ) ad T ogamr &, g weed
q 37 AW 99§ 49 A1 AlFA
Far Agr faaar | sE7 wwm R/
faaae &, wvet soar gy ) A@rs §
W7 IET ORFT AT g | EE
TET F1 agl w@AT @ e |
gafar s=¢r ¥ fa wgi o e
swrT 7, ag fwiz @i gwid ar
g owi gar Zlar wfem oA
wimfz agiEdr 2, &1 FgeRE
TS §, #raioifza oA F 7
faaar wmar wig, ifeo, e &
afsq wma wnar € g7v AEfiw
gt @nr g foma s At 9w g,
fama of = faway & afm <
g o 1 a A E1T A A FEAr
gar =ifzd | W g Fwaar #i9T
g, @<m7 gz ¥ ) az dna ¥ fAv
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v TR T ARET ) uE o
IF Y wEE & AN ) &g W
F1 3T mEErw ZAT E 4 297 i WT
A OF FWT FEG O GAT
3T MY 3F FoA F1 WFE-AET F
AMATE AT maFT WA g7 ot i
I TET WEAT | WYRT amwia fas
AT AT T FAT fER mar A oged
FAE AT & | WY WEAT F ur a¥y
IX AR 9§ FOT & wEAT {7ar wur
ar 3uH g0 wur § 7 (Interruptions)

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA). Order, please,

=Y =qTy WTW QU oA wEi A
TEMAT 9 HHT TIAT | WA 3Aw
qITE A YAET AT g Agt F
AN qFT FaA F OAAT HIT R EAT
M7 gl Aravae 3T T041 30 FI
WAl off Fr E | W wEl 3T T
FATA FT FEANT TAET | WA #Ho Fo
a%e A wfwdgr & fa T amm ¥
Ay AT w7 WA FA 7 AT
gl & @M &1 3T S FT GHT
wggd ger vg afs a g ¥ &@w
¥ ATANT 4T OWTN WA, AT
7..% .+« (Interruptions) wEl A
yFAfTRE A To Flo WHo 2477 &7 W14 4T
qat w0 a7 wrE zAfan ag 394
g1 7 & (Interruptions) 9%. .

THE VICE-CHAIRMAN (SHRIR. R.
MORARKA): Order, please.

»ft TaTR S q7qF - 77 Ax qfH
St T T 7 AT HA wE TA AR
fagr |+ & =T =EAT 97 A R
dfaa & & =1 @7 fow ag §
FPrdr T aF 3z av 7 9, (3¢
aig #1 waew we fAava T g wg
wg vE ¥ W7 SEr eAAaE aF vy
F7T7E A, wrar @eA v Wfgr A,
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[t m wver ara]
AfFT I gy § wF AN gulEg
aTe T F Wre /7 @ gfd
AT AT I FOAF FAT XL G E |
& grar g fe& w1y 39 qEL ¥
AT § )} #W Ian s § oo}
Taftad & wga amar g fFImama
FT qTOT AT T F TEX L,

‘(Interruptionsy

THE VICE.CHAIRMAN (SHRI R. R.

MORARKA). Order, please.

q ARy - .0
ATIFTE Q&[T AT 51 wdli g g wg
gt 7 € faafa st st v 2w
fe =w I Fqa % gafEiar
& ¥ AT Gl & AT =&
Fifz N I Ir W@ T I AR
¥ g 330 & AT g W OGS
Frx & ux afgw ST &
qifs AT FEE dME § FEF B
T AT AWy FER ORI G T
@A | AT FEIG TET FRH AEq &
fqo cagee s wom &, & W% 0FE-
sig awy § & agi % @raw gredw
T F q197 3@ 6 59% #q7 5y §
My A g dw § 94 w F
1 .2 anT R F g fRrwEg
gt €, suer 48 WXa g g fw oag
IT R 5T AT F WO AT ETII
T LT Y AT T gy sfar
0 7 F AR ARACE 1 KT s
HTRT ard & femra srga § ¢ w7
UTT QFTIEH BT I G~ - fqQ 17
gl & sy ¢ a2t Wi Ofafaw
TIRHT &1 TgF 44T qT ¢ QFAEHE
sYWT AN ag @i T e Fan g
carz § iR ageak fad qo gerg 3% )
afea wT sa¥ faw wdy Fq &Y
Tt a9 AEF & AT IT 4T 409
qMT E 1 SeIT AT HIATT BY 0w )
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T & wadr ot ¥ FgAT wrRar £
T8 ferag ¥ 419 am 4@ MT IEQ@
mars & 97 f§

‘(Interruptionsy

SHRI KALYAN ROY: Are you go-
ing to complete at 2.30? When wil] he
reply? : :

SHRI SHYAM LAL YADAV: Yes,
yes. Let him reply to all these things.

gUIAY W @3l gd B F ua

adT & WarS 1N FY MLAFAT T

g osww wmrT § Fo owvrar =0

T owerX W gl ¥ w9 @A

qgar, 34 fadfag star o, oy

F7AT SE N aiff SIS TIeq =g

a% Mt 97 ag & agt =@ QY

W § WX foE % ¥ A0 g A

T & fHg i ¥ 3T TIEY A

giie frar ot @t § IEHF L AT

¥¥ | £T5 1T g & TIAT AT

g qTaT WARTAT G oAv H .,

(Interruptions)

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal). Others have
6 minutes and he has already spoken
for more than fifteen minutes. You
try to conirol, Sir. (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
R. MORARKA): Please don't inter-
rupt  Prof. Bhattacharjee. You must
listen, When your turn comeg you
may speak. (Interruptions) No, ne.
He has a right to speak,

A} £ITH RIA NN S5 7% LRT
qi [o 412 g & fag g
1 T A-3IS § 98 997g § W
g § FIE FHA TR A
e gr meygT o froded s
feq za @sit & 9@ 917 w5
$AT § I9%° 9U ¥ ¥ fan £
T ERT LT AT T T W 5.8
FAT ISAT 98T | 3 fawfed &
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A AT 4% Gald @ (v weenrw 61 419
9 g & g Tife¥ w7 s
Ty &1 At Sa+ (AU &ty gravea
' qra wifed | WEFw o faw
wresgam iy @t aw 3 &
LETEI S S
= der gur @ A Ww § waw
ner M & € g #Y Aeirade
1T caEE wwd S W E | WY e
Yoy sfaa ad 1w 9w § qQF
g T® F WAL W HTE WAL
fasmr @r7 @t w=er r - Qa2
¥ Fawt FeEav Sm § g1 et WK
AT qEG T ey §r osrarr &
29 BT g 5T T M H 4% TR
® rady AT carEw &7 faad &%
W 1 TAFT geewE 3% ¥
LEASEA R E U

0 gmE T § feaf Xwad
&9 QT TET i FF A g g
a7 Cwifrt @Y a1 2 7z dta
ML i cgt A€ ® A4 §
1T 6% 72@ TETI-HIR G a4 B
A07 & 4z wizTa Ay 91 {5 aga
gfzar feew an g fommr ofqar #
1% " w@l & | Cwifaan #7 o§%
FIT TAEY a4 &1 47T § W 20
WEN & wea? TEAT c@ie @ard &1
FT & WYT R oiE SEG ATX |
TH @ § TA TAIA CHIE G AW
& WEl Wi &I I o9 §
T OH. ..

SMR] KALYAN ROY: Last point?

o) TR W QT 5T WITeY
gV ae i @i e fr qgrdan
UF |TEE qTEe Fp WL GO0 A |

wa ¥ # a2 a1 wgar g fw
gut ggt fieeit % da ¥ faa e

[24 JULY 1980]
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¥ FAT € 9% @ & 6 AWOOH
91 foq At g7 g | OF A 42 2
% grafawa ateq w aga @ag e |
fogdr ot Fqeefer Fwdrdt sad
iR 3q 9 BT @I 4T | IFHFT A
TR TqTIT goT 4T | ag a8 A7
O AuAa Zigfqem amga 90
TifzT T @ gIT e T
AR A4 @ & I g FA ¥ q19-

- Avaw foe qwvar =ifed) ga<dr

arg 7z & fx o duifas wfewre 2
ag daz &1, v & ay Tifgd
ot &z wafwfe @F § St
zredw § ey aifaet famr ar &+
T 399 ot wFAT § ITHT ZT F
g o crate &1 @1 &B)1 0T
7z e zwdan € f5 fog =iz
i foq Wl &1 a8 & mae @
H AT B Iy qwIT WA dewea
gdmr fwmaw g9 7 gwn g
w@feg % wmarg fr 75 gdt arad
S ATHIT . TIH FEAT AR |

gF AT § Fga1 Fqgar g
BUTYT W1 UF o2 ol 0T 0 & A7 ¥2
TH TaATEw g1 A1 8, WAl guE
T HAq # Ffvw FT @ 1 9
gfras g3ter 0@ § w.f fawelt &
FemEa @ =g7 wfg =€ | awear
ot gat faelt & | gar @ el
T2 & fo groTofTefio w1 wA-
fraaress a% | o1 a3-98 T O
AT 20 77 ¢ § ITH 0FTE | Te®
30 feafa ot afws w3 gm¥ Zw
# Tadr e foae @ @ & fr o
gUA! g r=aT g fv sawr Ay
FFIT & F§ WA S | TH @ FY
| F owa § 5 g sawt faegw
waf@ares g Faar €1
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T 7831 & wg H waAl S &1
gOAR AT T ¥ TwiA dqx
AT g § @ 2T A F W
HIT 3ai q@rT AN A7 Hww a7
g £ foed A7 w@Wi & foa-
@ qig 9dz 77 afegd 2
faqzor & zarT gwm 2 9ET AT
H7 gyza w4 A1 fawddr @ osERA
w7 fagar O § w@Tar figdr |
gafaq # 3 adrf 37 Tgw § MT
7 argAr g fa F=rr Tw o #
ey ot o gafedi & g oA
aqF

s} TrweerT SWry N (@) ¢
ITAWLTR WEEA, W v Fw WA
¥ TH wdlt AT AradT o Rew &g
TE 0 IRV AT KT AT FRAT )
IR Tl gfeem¥narsgeaa
g9 faar oo & qifeas @@ w=ia
agl faar E wfe 29 390 19 L
# 379 QF ary a2 I wean g fa
T a1 g AT3 ® WY onar & fw
#ar 133 @feaai &1 30 gAY FA
FIANT A9 ATET 43 | 143 A &
119 3% § FEERT - & Al
IR RT 4G F | A1 HAT & W
gl ot afrey 2wz & AN W@
qerTa & v fET omr o SariT #d4a0
wrr ®H ) A §T TUIEEW
fogr @ Fwmar @7 F o
g WeITArY § 5c Y@ @
ura fegerm ¥ w2 e i Ay
FEIA § FAAT FOA T TOTEA FH AH

TET1 @ & gfe F 9z 100
fatama =9 frr a1 3P0 AW AT a9
72 7 swafs g2-83 7% 150 fafFa=
A worr za #y afzr | faEre faam
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T Y TR TR KT G A F A
& aEid mw { A wirwtar
¥ w4 el g ) g A A S
far g AT T & e s forg ama
T g war At fay arede
gHl & wifaw 4 I AT FET
1000, 2000 ¥, V& AT FRIT
¥ Al ¥ sq F am fam 5o
oF 39 AR A F & FF F et o
¥ agt gt # & 1 3 @ Yo go, THOo
qE & wagh 1 owTH F7 A gw
g g g & A I A & o
T 7g &1 @ & % gt a e Fw
TR g | IO F oagy
0 A 0E L 159 a@ A AT F
s gt e AT frmwd i € E
T&l T FF A ofr 85 0T a%
72T W} 2 wfefedh aw %
45 FUF TG AT &, ¥ ¥ 13 FUF
g At § A #w F FeEEt
T AT 38 FUT WG AWY §4 F
7q Tt aftaft afwar awy §1 &
guert § fF w37 ofan § amfae
T i qEegT g A T A G
¥ a9 7g feewa Ay @Y

ITHaTae wgEa, fee § g
feafr ag & fa fagre s 71 o
TEl 9 W ) wrOer Wt & e
# A IR awFT AT, 7T T
JEI FT oA §, af & gt 9w ar
ot H eI det w1
& T A9 § g & fedt swfaww
T 7o Fro ¥ qTar AY AT IgiT FaTAT
fr o1 ot 7= I ET AFAT & AW A
writ ¥ ar 2 1 Ry ofr ooy qEmfew
T EY T § 5 A1 & 9 gy
180 I wwEAr A A A
97T WA &\ T Fr AW H T
T FT & HIT 5 THHT T AL By
FY At 2 AV A F W Ay E =
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wq gur ¢ | R o snfiree & ar woge
£F o ¥ va drwd fam
var T far fow fam wlT A dar
o N e faege TEaw!
T & 1 3 T @ fr fre® =i oWt
# %oy & genew ¥ wf afg 74 ¢
21 fog® mT aff ¥ Hlga w1 s
freg s anm @ e qgr gur 31 @
197 6~77 & T@1 9T TR ¥} FTeM2A
10. 41 ¥0O7F 27 97 HiT  197¢-80
¥ @ ¥ 10.63 QAT =W AT
g SEET AqAT Swar 0T @I 2|
vad #E fawig afg & gror @ 21
19 7¢~80 ¥ 1 F57 @I AT A7 T
11 .9 0T 24 &1 @0 747 91, afga
ag oY 97 wF o g W 11 sfowma
TEA { FW TN ZUTE | AT A W
Zar g ozET T oag g I®
af a1 gz gaae ofar § smac T
AT g€ & | EUMT 3@ WA FT WA
¢ A AT 49 7T @ g, qfeA
fez Wt wr aw 7 ot & mfvar
AT 9AAT Mg § AT & [T WEF
HET ZAT & | 3F WA H qWA ¥ fag
AT T a ¢ 7 GF F1€ g
gawqr A ¥ owE F ) gw A oan
Tt gewET e feafy srémaF &
Al F wzrwn angE g1 T A
FTLO & fga dn gt @Y 81 mEwE
me fzar sied 2 & ww, smfem
wiT gEes oifs o g Fa1 FamET
17 NEETEE ¥ V0 RFT gl feaer
T ) BT FEm g e wegmt AW ¥
nazeiy g7 zfiefveal o af) =8 7,
g3t feqet &% g7ft of &, S Fa smmesar
T @iE F ¢ & o /N R oww &5
F fan md 45 " afego § a7
SETiF el g8 ¥ fer amy
Fl OSEE ¥ RS £ 1@ WA ¥l
9T \F T T rRIGLE 81§
704 RS—8
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Zar ag # fy & wfamd o7 ox ix
ar 2 I wivar & @ wF g W
agi ag = faar snar # 1 gER @1z Yav
g 2% wege W % wawm @
" & W N A faw aw aw
&t 9T et a3 @A & W fee A
Tt I =@ & ger faar war § W
THFET A19G T Mar g | 1F (W1
¥ 0% FFY TATAT A €W FEO §
o W F o T R oA ¥ oA
F FQE F WA ) YR wnRAS
¥ faew @2 gu @ dnw g 9w g
wia & | w fage § AT adw WET
2, aifew 9@ o< faft s Fome A &Y
qIET £ | WL ZH BT AA X (77 AT
gAY wuge sEH ot Figer T oa@
# o\v 3g 31 A7 fa= aF =l 997 @A
g1 faar 3w feg-feg 1§ ww =
gar & | gar e g fFogr oy
WA qAqr gar & | falt s famr
wa fad 7 af 2% qw FgEr sEy av
A 2 NI H AW { A
WET AT gwAT § | efay suy ¥
IR { FH FAF  nAgE o Tt
w7 wggs & WX 199 fork famror
el A% %% | i Aa wmE
Ayt wgrEy & fF 7 foaor syaear
F1 A% F7A ¥ fagx ¥ famn< ¥

g o & faum & fawa & w0
Tieam £ | faga & famw § w@a @ie
mAT TRl ¥ AT weH weB gEA
feit & 1 fomg a7 o1 it 2 =5% fod
g gmARET § 3% £ F7 ¢ %
10 FEwT TAET FHAT SAA TEAT
qifiw  F@A @ad fa i WITeR
gear fr i fasft of oF & oY
g1, wmaT TE F wAT A FHIL
qm#F # EFIT 81, FE W TR
gz =wat g fr fagg o § &0
&, wg & w whw w1 9 W

~
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ferd ag T g 5 gteT 7 8
o S IOR EedT § OIERl aEAr
grr i sxgedr # wzadt Fi 97 ATy
2 A o T & mE, WO
R A Rl T AT g R &
‘rafefad @1 geer A oW R E
gafad F=t o Faoet A w4 729 e
3 ot e @ omew |, e F A
Cq A wd # ) faEe w gt
R TN & NS WETET A2 AN FI
qff F T 0F TEA A9 T 3 |
Tl § TEa s feg o3 qen
gt @, At FifEzrad & 51w
g1 IAF fem & & e 91 0w 92
FEfaEr &1 F agr w¢ s
9T |

st wi v for (fare)
g AT A 2 |

S TREEA NATE A : Ag T
_maﬁgnuﬁa@mgl

) (Interruptions)

- wfEfEdt G # g s e
W% g £ A T 47 gUE (Interruptions)
femr a7 geag=Re g1 4 | TTArAE
WEEA, 99 TF AT R A AT £
qTF 43 W@ & W vt Ay @ ar
F4A & | A MET F =T T WA
TEHfA seeem F3 8 7 92
wed # f& zw qer afen § o
Y a1 2 3T Afe s g 5 g
AT AEATT T A9 a4 q2 faeer &7
TE A1 FEZA 1 ( (Time bell rings) )
T 208107 &1, . . (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
R. MORARKA): Order, please,
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o R q@w gt AW o T
20 FE W EAAATH G | qAT A
&y WA FT WA A1 | ARG FA
fam we 77t 07 78 Afw agi 0w faaz
¥ ford ot sre-afer aftgar | ag 7@
Wi  w&t 97 20 fawz & sgrar amEt
w1 frmar @ 1 IweTere AgEE, AR
Al g AT T H E v aw A €
Ffwa T aefrﬂw-m'? Time bell rings)
T W S F A 23t A A AT
FiEarE & | {7 027 A7 A7% F a0
& fawr & 97 39 wgw w1 O AF
faemr & faser & sow o =7 #
AT 9F wfwa & fase w2
e o faq qeg gy AT 77 41
24 92 fgrt & g 0w fame L

THE VICE-CHAIRMAN (SHRI R.
R. MORARKA): Please conclude.

SHRI RAM LAKHAN PRASAD
GUPTA: 1 am concluding, :iavj I
ITEATSAR  WEIRA, W FEAT AT
g Trwa gEaw & famm 7
§8 Feal 7 F@ fFoarw § s
9T ST T FAqTE 9T A 120. 71
2 gt o= fagr =1 g w1 66. 50
2| A TR FHFTATET 24 77 A
i feafa &) fagr & are ¥ o 7@
& ot www fod gurt wmATg e
#1 Iofaq agl g sirfz 41, 5igf &
fragma g fagr Kz osag &
WALH TEATZ | 190 g7 K1 §g grad
z | mafm a1 fagze & 5 ag @

oA T & TR R T
(Time bell rings)

IMGATFE AZRT, A H A OE
I FgT AR § AT A € Arae
qq F AU | TE AT TgA G NEALT
919 & /I g@w fomar g a9 %7
¥R A O G qg IAAT € 1T W
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& fg v qend § Zwm 0 gA0T gt
250 fafags amaa<l &1 T84T 2 0
safeg g9 =07 %1 =W § T@d 30
TAT 49 F Ien=T & a1 § Wawqs
STy afc w7 0T 41 9N aga g A
g st T fRT o7 3w safEE
fm g ag b T I I

AT TR | FIEqT I gEEeE (99

¥A4FT & gro o |qaeqr g1, @Rl

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): Mr. Vice-
Chairman, in the beginning 1 would like to
thank the Government for consenting o discuss
the working of th, Department of Power and
Coal which are the burning and vital, issues of
today. The meeting of all the Slate Ministers
for Energy convened recently at Delhi shows
that the present Govern -nent is well aware of
the situation ai d wants to tackle the problem
with sincere efforts in both long-term and
short-term planning and not indulge in any
patch-work approach like that of the previous
Janata Government.

I would only like to limit my observations
to the area of energy research and energy
coordination. Sir, for the first time the Prime
Minister constituted the Ministry of Energy,
tieing it up with coal ai d power and separat-
ing irrigation rom power and thus empowering
th s new Ministry with the responsibili' y for
nodal coordination of all the energy planning.

Sir, there are separate Ministries for
Atomic Energy and Petroleum— although
they als, are important energy sectors and
atomic energy is
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fundamentally a thermal source of
elecitricity. In the past, this nodal
coordination ~work was entrusted to
comparativey junior officetos-. This was, I
think, our first major and primary mistake
because there was hardly any coordination
work done by the junior officers. The work to
organise this nodal coordinnation was
completely neglected.

Sir, the election manifesto of party has
given emphasis on what it today known as
renewable source of energy which, fn other
words, could be named as non-mineral
sources, while the Janata Party in its meni-
festo, if I am not mistaken, has emphasised
nuclear power—perhaps rielying on Prasad's
working group paper.

Sir, we have invested large funds on
atomic energy and nuclear power and it is a
fact that even today the cost of atomic power
is not less than coal-based power and no
doubt all these expenses on atomic establish-
ment hag brought status, prestige and power to
our country. But what I want t, say with very
clear emphasis is that we have to give equal
importance by putting enough money and
making finances available on Research and
Development on developing a; alternative
non-conventional  sources.

The other day, Sir, our Prime Minister said
in the Lok Sabha that at one stage even our
Planning Commission was averse t, the idea
of spending money on solar energy research.
But the time has come today that v and we
have to increase availability of funds for
research on non-conventional sources. Sir, we
cannot aff<v"l to work half-heartedly on this
issue. I would like to give a few examples,
one of which wag very much discussed here.

On Biogas front, China started a decade
later than us and today they have hundred
times more gobar gas plants than we have.
Secondly, we are ignoring the excellent work
on wind-power accomplished at Jodhpur and
Gahazipur. Many countries have taken to this
wind-power while we
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are just ignoring it. Sir, in the same way tidal
power has big potential, but enough emphasis
in that direction is still to come. On the other
hand, the GSI is spending large amounts on a
poluting source a$ geo-thermal. We do talk a
lot about developing solar energy, but in
action we have hardly done anything in that
respect. Solar energy can even today be profi-
tably used in space-heating and air-
conditioning, specially in the new public
buildings. But it seems that neither the Energy
Ministry nor the Department of Science and
Technology has initiated any discussion with
the Ministry of Works and jHousing to do
something in this matter and make a
beginning somewhere. If our hon. Minister
takes som, steps in that direction, I think it
will give encouragement to many oiiher
people to follow suit.

Today, Sir, the Energy Ministry is
supposed to be responsibe for nodal co-
ordination. Funds for research are allotted by
the Technology Bhavan and I am told that a
large sum of Rs. 40 lakhs was given to the
IIT, Delhi, to build a Centre for Energy
Studies. It is all right, Sir, and we have n©
grievance against that. But we are pained
when we see no result and when we come to
know that not a single enconomic idea, in
spite of this assistance, has come from the IIT,
Delhi while the other R&D Centres are not
getting enough assistance or financial aid to
carry out their new research. This type of
differentiation should be reduced. Sir, this
makes me give a small suggestion to the
honourable Minister . to consider that he
should set up a separate Department of
Energy Research and Co-ordinnation in the
Energy Ministry and not place it under the
Department of Power to have a little mor,
purposeful functioning. I would like to
support here the idea and suggestion given by
Mr. K. C. Pant regarding having a separate
Parliamentary Committee for Energy.

and I hope tftat the Government will take quick
steps to put up similar coal gasification projects
in other cities like Nagpur, < Kanpur, Delhi,
etc. Sir, I would like to make a mention about
the Central Fuel Research Institute—CFRI.
This is a (national laboratory of value attached
to the Energy Ministry. But it seems that the
work of this institution is stifled. The CFRI and
the CMPDI unitedly can help uy in the better
utilisation of our coal and lignite resources. I
would request the honourable Minister to have
a formal review of these two bodies.

Sir, we should spend more on coal
technology research and it must £t multi-
disciplinary importance. I am told that there
are a number of expert mining engineers in thig
Coal Department. It is good to have their ex-
pertise. But what we feel is that they also
should be equaly aware of the changing
technology of the world and should not restrict
themselves t» the coal-raising problems only.
We must have our own independent study on
coal and spend more on R&D in a planned
way rather than relying on foreign suppliers of
technology who are in a way looting our
country. Much more is to be done in
improving the performance and calibre of
scientists and engineers in the Central Power
Research Institute. An external review in co-
operation with the otb°r Bangalore institutes
like the Indian Institute of Science will go a
long way in improving their performance.
Here 1 would like to point out the
commendable work this institution has done
by way of taking up a survey of a village in
Karnataka to know how electricity and other
types of energy are utilised at the village level
and they have been able to remove many
prevailing myths regarding village
electrification. Sir, I would like to suggest
further that the Minister should consider
setting up a public sector consultancy
company for the power sector. Tatas and the
Kuljians should not in any way domL
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nate the th nking of our Central Electricity
Authority or th, Department of Powe . We
must give due encouragement to young
energetic visualisers to olan qut our power
strategy rathei than the soon-to-be-retired
seniors vho are more interested in rehabili
atinjgi themselves in some foreign companies
or in some multinationals somewhere.
Looking at the targeted massive increase in
power generation capacity, I feel that these
young sc entists will go a long way in helping
us in achieving those targets.

Sir, we shoL.d have an integrated energy
policy which is the need of the day and ti e
way the Minister is working today and the
spirit he is showing in changing the whole
policy and improving the conditions of the
persons workin;": in different sectors, of his
Ministry, I hope he will keep up th. same
spirit and improve its functioning in the
uture also.

PROF. SOUIENDRA BHATTACH-
ARJEE: Mr. \ ice-Chairman, Sir, the point
that has >een emphasised by all in respect of
nergy, that is, power position in our country,
is the overall shortage, a poi :t which has been
emphasised by tie Minister also and how
things can be improved in this area so that our
economy which is very much dependent on
this aspect does not suffe: as it is suffering at
present.

But in this connection, some digression was
m ide—I  think, by Mr. Yadav—when ">/e
were discussing the Union Budget nd he
suddenly jumped on West Be) gal
Government out of some psychosis  which
must be. But so far as the ]Jiower position in
West Bengal is cor cerned, the  prfesent
Enengy and Coal Minister at the Centre
must know it best. It is not worse than wi at it
was during the time when Mi. Yadav's
party was ruling this coi ntry. Last year,
the shortage was 4.9 per cent.  Today it is
16.6 per cent, as against  the national
averaa e of 16.1 per cent deficit. I do not
say that the West Bengal Govern nent does
not have a responsibility n the matter of
improvement. Bu< there is another as-
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pect also. Certain projects were not allowed to
be launched, as for example, Golaghat,
where the acquisition of land was not possible
till 1977 when the previous Government went
out. It was only after that when acquisition
of land was possible even though the scheme
was cleared as far back as 1973, and in the
course of three years, in 1977-78, 1978.79
and 1979-80, the West Bengal Government
allocated a sum of Rs. 293 crores for on-going
projects and certain  marginal things.
Undoubtedly, load-shedding is not a
phonomenon particularly in Calcutta and in
other parts. But so far as shortage goes, Mr.
Yaday's own State, U.P., has got a shortage of
22.8 per cent, Bihar has a shortage of 31 per
cent, Maharashtra has a shortage of 19 per cent,
and so on. So this is a country with wide
phenomenon which has been emphasized by
the Minister himself. So it is no use trying to
point the finger at a  particular State because
of political differences. Political avenues must
come, but not in a manner which does not serve
any purpose.

Now, the question is that we have a deficit of
mor, than 11000 mw in the matter of power,
and when we consider our production capacity,
it seems that even witha super thermal
power station we are to live with power
shortage if the present pace goes on for
quite some time. My specific question to
the Minister would be whether he can hold
forth a hope, based on concrete facts, that
this situation would change on a national plane
and we will be rid of the power shortage which
is crippling our industrial activity. He said
in the other House that even Haryana has to
resort to power cuts. Only two or three
days back, an engineer working there was
telling us that the industry there has sometimes
to suffer up to 80 per cent. Let him  check up
the figures and see what is the actual
position. But th, fact remains that barring
one or two States, all over the country there
is huge shortage. At the same time, there are
regional imbalances. The power projects, by
their very nature, are notsuch a



171 Discussion on the
Energy and

[Prof. Sourendra Bhattacharjee] thing in
which regional imbalance can be done away
with overnight. But we know, the eastern
regions has been allotted a capacity in the
next five years which is about half .f what has
been allotted to the northern region and the
western region. Now, has the Minister any
programme to do with this imbalance and
gradually make up the balance?

Sir, two minutes more. That is one
aspect of it. There has been the
total neglect of the North-Eastern
Sector which has been pointed out
by various other friends. In  his
speech in the other House, the Minis
ter referred to the development of
Hydel power projects. According to
him, we can develop a capacity of
70,000 MW of hydel power. But at
present we have hardly 11000 MW of
hydel power. Now, hydel power is a
source of energy which is very cheap.
Bu, it takes time. We ar. getting
assistance  from foreign countries to
develop this source of energy. I do
not know whether it means multi
nationals or others. But let us try to
see whether our own resources and
our own technical know-how can help
us in this respect. In the case of
Rohini we have been able to utilise
our own technical know-how. Can
we do it in thig case also? 1 would
request the hon. Minister to do away
with the contractor system in the
matter of coal. The situation that
has been prevailing in Dhanbad, Asan-
sol and Raniganj belt is the direct
outcome of the contractor system,
would the hon. Minister be prepared
to do away with that and also to do
away with private trade in coal? He
talks of strengthening the public dis
tribution  system.  Buit the  public,
distribution  system and private trade
cannot go hand in hand. Let him
take that initiative in this case of
contractors s, that they do not rule
in the ccal area and the coal is not
sold in the black market. (Time
bell rings) So far as smuggling of coal
across. West Bengal is concerned,
he. should know that the entire smug
gling on the international
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border is the responsibility of the Border
Security Force which is under the
Government run by his own party. In that case
he should blame his own party. If they have
any specific complaint, they should try to
establish it and not try to make fantastic
allegations against the Government which
does not ‘ee eye to eye with their party in
many matters.

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A. GHANI KHAN
CHAUDHURI): Mr. Vice-Chairman, Sir, I
am thankful to the Members who have
participated in the Debate. Some of them have
given very valuable suggestions and I can
assure them and also the House that We will
try to implement them, in our own way. Some
of them have, in their own characteristic way,
criticised the Government which is neither
here nor there. This criticism is for criticism's
sake and whatever is done by the Congress (I)
Government, they will go on criticising that. I
had thought that some concrete suggestions or
some consensus will emerge. It is a very
important issue and I had thought that the
debate would go on that line- But, un-
fortunately, some of our friends have taken a
very narrow party line and have hurled abuses
at me personally. Well, they can hurl abuses at
me. I do not bother about their abuses and I do
not depend on their certificates. But I can
assure them, and [ think it is proper, that I will
continue to do it.

Mr. Vice-Chairman, Sir, today, there is no
doubt, there is a crisis of energy. And today,
everybody is thinking, I am sure, that energy
must flow and this must flow in such a fasion
that shortages do not occur. This is the
demand today. This also reflects, according to
me, the progressive attitude of human mind
towards the energy problem. Undoubtedly, as
Mr. Pant, has very correctly pointed out—I
entirely agree with him— the future growth of
India depends on how we as a nation can
solve tb$
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complex problems of energy Most of the
countries in he world are today preoccupied
with the threat of energy crisis which is
brought to the civilized world.

SHRI KALYAN ROY: Sir, he can lay it on
the Ta">>le of the House.

THE VICE.CH URMAN (SHRI R. R.
MORARKA): Order, please.

SHRI A. B. \. GHANI KHAN
CHAUDHURI: Mr. Vice.Chairman, Sir, some
of the countries are fortu_ nate enough to have
oil. But, I think, this is just for the time being.
I believe that no single prescription existed in
this wt rl* of today for the solution of the
energy problem. Mere energy conservation is
not enough. Petroleum alone is not enough.
Nuclear energy is not enough....

SHRI KALYAN ROY: Why is Mr.
Mabhajan staring it the Minister?

THE MINISTE \ OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): I like his face.

SHRI KALYAK ROY: We also like L his
face, including yours.

SHRI A. B. \. GHANI KHAN
CHAUDHURI: Solar energy is not enough.
And n o.thermal points to the same thing.

Sir, as Mr. Pa::t was trying to impress the
House, and 1 agree with him that probably
proper combinations of all these factor; have
to be found to tackle the present energy crisis.
I do not agree with Mr. Pant when he says tha;
we do not have an energy policy. We have an
integrated energy policy and we are deter-
mined to impleir. ait that.

SHRI NARASINGHA PRASAD
NANDA (Orissa) What is that policy
then? You just describe that policy
to show that yot have an integrated
policy. '
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SHRI A. B. A. GHANI KHAN
CHAUDHURI: I am just coming to that.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN TARY
AFFAIRS (SHRI SITA RAM KESRI): You
just wait. The Minister is competent to reply.

Hiwar qE qEreary (gfE
AT ) : R A GRATECEE !

SHRI A. B. A. GHANI KHAN
CHAUDHURI: Mr. Pant ha; wanted to know
what the integrated energy policy is. Keeping
in view the picture of energy needs for the
future, we are going ahead with an integrated
energy policy of reducing dependence on oil,
promoting th, programme of conservation,
developing electricity based on coal, hydro
and nuclear, and accelerating research and
development in non. conventional energy
sources. It is to reduce the demand of oil as
such, and to recover th, real cost that the
Government had recently increased the prices
of petroleum products. Already the demand of
motor spirit has fallen. We intend to pursue
the conservation measures, improve the
efficiency of energy use and develop
non.com-mercial sector which feeds the rural

3p.M.

areas. The programmes for 3P.M. renewing
forests and woodlands are being taken up by
the Ministry of Agriculture. This is our
integrated policy. For the present what is our
basic thinking on this? Our basic policy today,
in a country like ours, t, my mind our present
task is to ensure that the energy requirement
of the-country is met by the electrical power
as far a practicable. But, unfortunately, to day
out of the total commercial energy
consumption, the share of electrical energy is
only 28 per cent. This is a big gap and we
want to cover that gap.
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Now, there is another factor which we
would like to put  before  the House
and that is th, per capita consumption.
The per capita consumption in our
country is very low. The per  capita

consumption in a country  like
Canada is 11,000 k.w., Sweden
has 9,000 kw., and so on. But our

per capita consumption ifl only 130 k.w.
But, I do not think we have any reason
to be panicky on this score because we are
much behind these countries in building
up the infrastructure of power
sector. They  were  much ahead of
us.  There is no doubt and there  ar,
no two opinions on the fact that power
crisis exist® in this country and there is a
gap between the demand and supply and
the rate of growth of generation is lower
than the rate of growth of demand. Sir,
this i, a basic fact. I am not going to
dispute this. This exists and this is also a
fact that it is a legacy of the past; not that
in six months' time we have created a
situation like this.

The House will be pleased to hear that at
the recent Power Ministers' Conference
the Prime Minister suggested that our
planning should be done in such a fashion
that ten per cent reserve should always be
there. In other words, it means that
generation should always be ten per cent
ahead of the demand. This will enable us
to avoid load-shedding, which has
become the normal phenomena in our life
today.

The revival of the national economy
demands that power crisis has to be
solved and it has to be solved in the
quickest possible time. Here I will beg of
all the Members to be unanimous in
helping us in seeing how we can tide over
the present difficulties. Taking India a a
whole, the installed capacity today is
29.000 m.w. hydel is 11,000 m.w. and
thermal is 18,000 m.w. of which is 2,000
m.w. is in the Central sector.

Mr. Victt.Chairman, Sir, you have heard
many of my friends sptak on
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the D.V.C. Well, it is in the Central
sector. I do not say that the D.V.C. is
running in a perfect fashion.

As a matter of fact, it is a sick unit today
but when I say something about the State
Electricity Boards, I simply mean that not
only the DVC but other State Electricity
Boards will also improve. DVC has to
be improved; we are trying to improve it.
We have sent a task force. We have
brought British experts and they have
given us their interim reports. We are now
trying to do away with the technical
deficiency that they have pointed out. I
have no doubt that within a couple of
months, the DVC's performance will
improve.  But that does not necessarily
mean that other State Electricity Boards
will not improve. Many of our friends
have referred to Central sector. Well, 1
have eaid what I have said. I have said
that we have to see if a certain, sector
cannot function efficiently and cannot
fulfil the national obligations, We have to
find out as to why they cannot function,
what is the trouble, what is the difficulty,
and whatever help is necessary, whether
it is in the State sector or in the Central
sector, we have to render that help. That
is our argument. That is what we
want. But unfortunately we have been
criticised.  Unfortunately, we have
been, mostly I have been, misunderstood.
For the next five years planning we have
cleared about 20,000 MW of power, of
which 6,000 is hydro and the balance
14,000 MW of power is thermal. We
have cleared it and construction is going
on. Now, many hon. Members obviously
will ask me whether we will be able to do
this job on the scheduled time, during
the sixth fixe.year plan. Well, this i3 a
moat important question. To my
mind, this is a vital question.  This is the
trial of the present Government. If the
present Government cannot do this,
well, we cannot do away with the
shortage  of power  problem
(Interruptions) W, have got to do it;
we are determined to do it, and I think, we
shall do it. Yea.



177  Discussion on the working of [RAJYA SABHA]

Min. of I nergy

may laugh; yon have the reason to laugh,
because j ou belong to opposition, you
will laugh; I know that; I am conscious
o) that.

SHRI KALY/N ROY: He started with
a bang aid ended up with a whimper.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: 3utthe basic fact
remains that 01 ly future events will prove
whether ve have been able to do the job
or not. It is too early to say OT to utter
any views  on this. These projects have
been sanctioned and different flectricity
boards  as well as the Central electricity
boards, as I have eaid are on the job
of construction. Ve are very much
concerned with the slippages. Num. ber
of Member T have pointed out about
the slipp .ges. 1 do agree that in the past,
slippages have occurred for a number 0'
years. Now, we are trying ty call 1 i,
Chief Ministers to have a dialogue with
them to make them interested to tell
them to be careful about the slippages.
We tell them 'Kindly see that these
slippages do not occur'. As , matter of
fact, I have met most of the Chief Minis-
ters. This was discussed not only in the

Power Ilinisters' Conference. The
present B-wer  Ministers' Conference
waa no , ceremonial one. It was a
Power  Ministers' Conference for *
purpose. It was a Power

Ministers' Conference which dragged On
for two days. Not only it ended there.
Even after  this, the State Ministers
and rayself have been discussing and
discussing.  We are talking. We are t
*ying to minitor their entire requiren ents.
We are telling them 'You do not
hesitate to tell your difficulties to us; if
you require steel, cement a d other things,
do tell us'. We tell th' m 'We will try to
help you as far as practicable'. We
are all the time pi tting emphasis on the
on going projicts.  We know if we
complete this, ve will turn the table and I
am sure those who are laugh-
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ing today at me, will surely appreciate
our exertions, our endeavours, our
efforts...

SHRI NARASINGHA PRASAD
NANDA: They are laughing at them-
selves.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: I am gur, also that a
new era would start in India, an era
of prosperity. So far as the power
sector is concerned, a working group
has been set up by the Planning
Commission to draw up a programme
of power development in the next
decade. We are not (content. Nor.
mally, the practice was to think in
terms of five-year plans. Now, we
are not thinking in terms of a five,
year plan only. We ar. thinking in
terms of a decade, how to solve
once and for all this knotty
problem of ours. The suggestion of
the Prime Minister for having a re
serve of ten per cent will be kept in
view. Beyond the period of the Sixth
Five-Year Plan, we are working also
on the Seventh Five-Year Plan. The
House would be pleased to know

SHRI NARASINGHA PRASAD
NANDA: Now, you are implementing
the Seventh Five-Year Plan?

SHRI A. B. A. GHANI KHAN
CHAUDHURI: The House would be
pleased to know that already, 9.000 MW
worth of projects have been cleared.
Always, ther, is and there used to be anti-
Centre arguments which we lused to hear
from the States that projects are pending
before the Energy Department or before
the Planning Commission. This time, we
are determined to clear all the projects
which are technically feasible and if the
States have the resources, taking up the
matter with the Finance, let them go
ahead, and we will help them in every
possible way. I have told them that I will
personally fight with the Finance for the
resources, if they lag (behind in
resources. I was talking about 9,000 MW
worth of projects, in relation to the
Seventh Five-Year
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Plan. Another 7,000 MW has been cleared by
the Central Electricity Authority, which the
Planning Commission has been examining.
They have not given their blessings. I have no
doubt they will soon give their blessings. In
the Seventh Five-Year Plan, our endeavour
is...

SHRI KALYAN ROY: Why are you silent
about the Eighth Five-Year Plan?

SHRI A. B. A. GHANI KHAN
CHAUDHURI: I have said, for a decade, we
are planning. If you want, I can give you the
details, if it will make you happy. But here, so
far, ;0 long, our emphasis has been on thermal.
Now our emphasis is on hydro. In the 7th Five
Year Plan v/, are thinking to do it on 50-50
basis, i.e. 50 per cent thermal and 50 per cent
hydro. We are also thinking to condense the
period of hydro. In this connection, if we
require some experitise, some knowledge from
abroad, in the national interest, we will not
hesitate to take that.

Many of the hon. Members have correctly
pointed out about th. capacity utilisation
factor. 1 agree with them. The -capacity
utilisation has been very low in recent days. In
1976-77 it was 55 per cent. Before we came, it
was 44 per cent and now it is 48 per cent.

Now some people have talked about the
difficulty of coal while some others have
talked about the difficulty of transportation.
Well, this difficulty is there. I am not saying
that the difficulty is not there, but the fact
remains that we have improved a lot. There
was a time when most of the power stations
used to have only one day's stock, but today I
think, most of the power stations are having
three or four or even five days' stock. We are
trying to build up stocks. Where there is a
complaint If the quality of coal, we are giving
special attention to that and we are trying to
improve th, quality of coal als».
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There has been  some controversy about
BHEL, Mr. Vice-Chairman, Sir, I think that
has no significance  be-cause we are thinking
to introduce quality control and maintenance
of time shcedule for delivery equipment. If
if BHEL

can maintain the time schedule, if the

these two  things ar, done,

delivery  equipment is done in time, if the
quality control is there, I think the desire or the
urge to import foreign things will go.  But
even then I would like to inform the House that
on this issu, we are having an open mind.
Wherever we think that there is , necessity or a
particular State Board is demanding it, we
will give due weightage to the re-!
of that State Electricity
Board, but it is our national policy to control

commendations

indigenous  materials and we will continue to

do that.

With regard to the Rural Electrification
Corporation, my  experience tells me and
also some of the MPs have pointed out that
rural electrification suffers the most. Mr.
Pant also dealt with this point yesterday in
his speech. I have brought it to the notice
of the Chief Ministers of different States "that
the rural sector must get the minimum power.
Whatever happens, you must ensure that the
rural sector gets at least 4—6 hours' power.
Otherwise, rural elec-rification is
purposeless, meaningless. Mr. Pant  has
asked what we are doing about the bio-gas.
For his information, I can tell him that
all these years only 60,000 to 70,000 bio-gas
plants were installed in the country'.  In the
Sixth Five Year Plan, w, hav, targetted that 2
lakhs plants will be installed during that Plan
period. I think if we can achieve this, this
will be a good achievement.
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Other Members iave laid emphasis on solar
energy. 1 do not say that we have achieved
much in this field. But at the same time wi are
not indifferent to this aspect. Research and
development is being accelerated. A 10 KW
experimental powe>- station has been installed
at Madras ITI in collaboration with the FRG,
from whom operational data and co: t data are
being obtained to examine its commercial
viability. Three «-xperimental solar pumps have
been installed by the Central Electronics Ltd. in
Gujarat, Rajasthan and Del li and three more are
in the process of being commissioned. Photo
volt lie system ig being - undertaken. Prodi ct
development is being promoted. Lesearch on
wind and investigation 'in tidal power de-
velopment are a so being planned. Two geo-
thermal projects—one in Himachal Pradesh and
the other in Ladakh area—-are n various stages
of investigation. W, 1 iust remember that all this
we have been doing. We have not neglected any
sector. But unfortunately or fortunately we must
remember that for t ie present, the new sources
of energj will not give a solution for the energy
problems till the tur, of the century. For this, we
have to develop onventional energy sources.
Electricit;- is one such source, for which also lo
ig-term planning is being done.

Mr. Vice-Chairn an, I have replied to the
points raistd by most of the hon. Members on
the floor of the House. On, verj controversial
point has been raised by some Members about
the statemer t I once made about the private
sector'” role in the power sector. What 1 said is
this. The private sector people came to see me
and I told them en their face. "You criticise the
Gc/ernment's  performance. Why don't you
yourself do something? If yo 1 want to do
some-- thing, we will allc W you to do it. Go to
the coal mines, invest your money, but
remember you will only be allowed to generate;
no t ransmission, no distribution, nothing of the
sort will be allowed. We will buy the power."
Wecan enterinto an agreement with
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them. Details will come up if they come
forward. But unfortunately none of them has
come forward. And this has raised such a
controversy that I cannot tell you. But I
wanted somehow to solve the power problem.
If somebody comes forward to invest money,
if somebody sells power, we are prepared to
take it. Why not? For Calcutta's electricity
supply, the private sector is still there. We
have not touched them. That is there and I can
tell you they have been doing a very good job.

Now I will come to coal. Most of the
Members of the House are probably aware
that production of coal has been static for
three  or four years.  Probably, th, annual
growth rate has been about one per cent.
Well, some of my friends will also argue with
me about my figures. They say it is all
lies, ail lies, as if they are the only fountain of
truth and we are the fountain of all lies. Coal
production was about 101 million tonnes in
1977-78. It was increased to about 102
million tonnes in  1978-79 and 104
million tonnes in 1979-80. I do not think
Mr. Pant has been well informed when he has
said that there has been no improvement in
coal. 1 do not know if I had heard him
correctly, but I would beg of him not to
misunderstand me if I have not understood
"him properly. I am glad to inform this
House that during the first quarter of this
year we have already attained a growth
of 10 per cent over the previous year. This *
the first time, after many years, that the coal
industry has attained a growth rate of this
magnitude.

M*. Vice-Chairman, Sir, while I say this, 1
do not say that everything is all right with the
coal organisation. We are reorganising the
whole thing— Coal India. And I am sorry—I
must apologise before the House—I cannot
give you details of that thing because
discussions are going on with the Planning
Commission and Finance and it will go to the
Cabinet then. After that only I can pronounce.
But I can I assure you, I am aware of the pro-
blems, many of the problems that have
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brought to my notice by my respected friends
here about corruption. Well, I am personally
trying to look into these. I do not know how
far and to what extent I will be able to do
away with the corruption system. Here also I
would like your co-operation.

SHRI R. MOHANARANGAM (Tamil
Nadu): We do not co-operate with corruption,
Sir.

SHRI A. B. A. GHANI KHAN
CHAUDHURI. To do away with corruption I
want your co-operation here. To do away
with this corruption system, do help us.

Sir, ther, are people who become very
happy when they find something wrong with
the nationalised industry because they do not
like the public sector. So, you see, wherever
there is something wrong with the public
sector, they rejoice. But there is nothing to
rejoice at it. It is our duty. I am n°t saying that
we did not have any lapses. I am not saying
that we have not committed blunders. Yester-
day Mr. Kalyan Roy was telling me, this
officer has not been penalised or that officer
hag not been penalised. I would most humbly
tell him that it was done in 1977, it was done
in 1978 and it was done in 1979. How can 1.
today, reverse the whole judgment? It will be a
big problem. But, as I have told you—and I am
assuring this House—I will not spare any
corrupt officer provided his corruption is
proved. You see, I am nobody to penalise an
innocent man. This is not the idea of
administration, this is not the idea of rule of
law. So about corruption a lot of things hav,
been said. 1 can tell them "We are with you.
Kindly help us." Many of you have talked
about the safety measures—and very rightly. I
congratulate you o, this. I am with you to see
that the safety measures are taken up in proper
spirit. If the Members of the Rajya Sabha like,
they can go with rfte or they can go alone to
the
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mines to se, whether the safety measures are
being implemented or not. We have safety
committees and they hav, made almost 200
recommendations. AH those ar, there. When
Mr. Kalyan Roy or ymebody else says that
these recommendations are not being adhered
to, probably he is correct. I am not
disagreeing with that. We have to look into it
very carefully to see that the safety measures
are adhered to and accidents, as far as pos-
sible, are avoided. It iy our duty, it is
everybody's duty, to look into that aspect of
the problem.

Now somebody has raised a point about the
difficulties of inputs. I would like to give
some information here. In the eastern region
there are som, difficulties so far as power is
concerned. Not only are we trying to improve
DVC but are also thinking to instal many
captive plants which will start working very
soon.

Now somebody said about explosives. I am
glad to inform the House that the scarcity of
explosives is no more there. Not only are we
importing explosives but also we have our
own concerns producing explosives. That is
sufficient to meet our demand. So explosives
are not a constraint today.

Then somebody has said about cement,
steel and all these things. Well* J do not
dispute that there are some shortages here and
there. If we cannot get them within the
country, w, are thinking to import them. But
we are not in any way trying to halt the
progress.

About certain welfare measures, some of
my friends have very rightly said certain
things. I agree with them. Sinc, I became the
Minister, [ went round and I am very keen to
introduce social welfare measures—housing
facilities, hospitals, schools and other welfare
measures, if they can suggest anything, we ar,
prepared to accept it. We hav, a Consultative
Committee. I do not know why Mr. Pant
suggested another Parliamentary
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Committee. The Members in the Consultative
Comrr-ittee are the Members of Parliament

SHRI KRISHNA CHANDRA PANT:
vUttar Pradesh); Jir, I did. not think that I had
to explain to the Minister the difference betv
een a Consultative Committee and a
'arliamentary Committee like the PAC or the
PUC. I thought he knew t * difference.

SHRI A. B. /. GHANI KHAN
CHAUDHURI: 1T 1 link the Consultative
Committee is quite sufficient to look into the
matl jr.

SHRI KALYAN ROY. Provided the
officers giv, the information correctly.

SHRI A. B. \. GHANI KHAN
CHAUDHURI; Mr Kalyan Roy, I may assure
you that I would try my best to help you. Stil
if you think they are not giving yc 1 the
correct information, I do not 1 now what I can
do.

SHRI KALYAN ROY. You should correct
them and give the correct answer.

AN HON. MEMBER: All right. The
suggestion is notaole.

SHRI A. B. K. GHANI KHAN
CHAUDHURI; Sc I think, most of the points,
i hav i1 covered. There is on, point of M .
Kalyan Roy, put forth before us ery
vigorously, and he has probably tried to sway
the House with him. I do not want to blame
him beca se he has a point there. In the
c<*<se of the CCL the production has gone
up from 5.97 million tonnes in 1974-75—he
was talking of the t nderground, I mean
ground mines—tc 6.98 million tonnes. Should
I read all this?

SHRi NARASINGHA PRASAD NANDA.
You lay it o, the Table of the House.

SHRI A. B. V. GHANI KHAN
CHAUDHURI: Or do I say that there is a
decrease in the production? And in this
respect w, are thinking of modernising all the
mines and, if necessary, of taking expert
knowledge.
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Mr. Vice-Chairman, Sir, I think I have
covered all the points of ™ Members. One
personal explanation, I think, I ow, to the
House.

SHRI KALYAN ROY: Before you go to
personal explanations, two points you have
not explained; Why is it that till today there is
no Secretary of the Coal Department and that
there is no Chairman of the Neyveli Lignite
Corporation? I could not meet the Chairman
of the Coal India. Out of 30 days, he is here
for 20 days. The work is paralysed.

SHRI A. B. A. GHANI KHAN
CHAUDHURI. Mr. Vice-Chairman, Sirs
what has happened is that there is a dialogue
between the Planning Commission and the
Finance.

SHRI KALYAN ROY: To appoint the
Secretary?

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: To reorganise the whole Coal India.
You see, sometimes, his presence is required
for postings. Probably they require something,
i do not know the details of it. But you see ap-
pointment of Secretary, I do not think, is a
very important factor.

SHRI KALYAN ROY: The Chairman of
the Coal India is there. He is most often in
Delhi. I would like to table a question: On
how many days was the Chairman of the Coal
India present in Delhi and on how many days
was he in Calcutta?

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Order please.

SHRI A. P. A. GHANI KHAN
CHAUDHURI: Our eminent friend, Mr.
Kalyan Roy, I will never be able to make
happy.

Sir, ther, has been a personal attack on me.
Mr. Kalyan Roy wants to throw me into the
Bay of Bengal.

SHRI KALYAN ROY: I never men-tioned
his name. The Bay of Bengal will be totally
polluted.



187 Discussion on
V.nprmi and

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Order piease.

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: One point, I would like to make quite
clear. There are varieties, types, of coal. Soft
coke, coking coal and non-coking coal.

SHRI KALYAN ROY: There
cooking coal.  (Interruptions)

is no

SHRI VIKRAM MAHAJAN: There is
nothing to laugh at a wrong pronunciation.

SHRI A. B. A. GHANI KHAN CHAU-
DHURI: Coking coal. Mr. Vice-Chairman, Sir,
there is no restriction on soft coke and non-
coking coal I have visited many places, and
some people have said that their industry was
at the point of closure, that they not getting
wagons, that they could not bring coal, that
there was scarcity of wagons, this and that.
Well, Sir, I have made some ad hoc allotments
and also told the Government that so and so
had been made an ad hoc allotment and asked
it to find out whether he was a genuine
consumer or not. I do not think I have done
anything wrong. This is within my
competence, and the law provides for it.

Second thing is. there has been a
storm in the cup of tea because I have
given some coal to the people of Mal-
da wherefrom I come. You see, there
is a lot of construction going on in
Farakka and Khajuria. For  bhattas,
brick-burning,  they require coal. I
have been the Minister for more than
six months. In the six months prob
ably I have given them 30,000 tonnes
of coal on an ad hoc basis. And if
somebody has done any wrong or mis
chief, well the law will take its own
course. But I do say on the floor of

the House that I have committed no
wrong and I am fully competent to,
give this. Even today if any-

body approaches me and I think it is a
genuine case, [ will give 'them this.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): The House will now take up
the next item.

[RAJYA SABHA]
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SHRIMATI KANAK MUKHERJEE (West
Bengal): Will the common people of Malda
get coal at fair prices or not?.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA) : Order, please.

RE. CLARIFICATION IN RELATION TO

STATEMENT MADE BY THE MINISTER

ON THE 23RD JULY, 1980 REGARDING
(LIBERALISATION OF FREEDUM
FIGHTER PENSION CHEME ETC.

SHRI BHUPESH GUPTA (West Bengal):
What happened to the other matter?
Yesterday—I think you were in the Chair—
when Mr. Makwana made a statement on
freedom fighters' pension and certain other
things, it was decided that today we would be
in a position to ask for clarifications.
Therefore, we did not ask for clarifications
yesterday. I told Mr. Makwana about it and he
is quite willing to reply. But it seems you have
forgotten it. Yesterday I think you gave the
ruling or whoever was in the Chair. He read
out the statement, but in order to
accommodate the other business, we stopped
there and it was agreed that Mr. Makwana
would come and give clarifications today.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Mr. Bhupesh Gupta, you
should have raised this point during the Zero
Hour today.

SHRI BHUPESH GUPTA: I tried. I tried
again and again. Now, it is not for me fo try.
You said, the Chair said, "Tomorrow it will be
done". Now,
tell us when we should do it.

THE VICE-CHAIRMAN (SHRI

clarifications ...

SHRI BHUPESH GUPTA: [ know itj was
settled. If you consult the record,

R. R
MORARKA): I said it for today only before the
statement was read out. After the statement was
read out and _ the clarifications which you
wanted were contained in it, I did not say any-
thing more. Anyhow, if ycu want any further



